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THURSDAY, MARCH 14, 2024

ORM A
Public Announcement
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)
FOR THE ATTENTION OF THE CREDITORS OF

PUBLIC NOTICE

Notice is hereby given that the Cerlificate(s) for the under mentioned Equity Shares of the SRF LIMITED had been lost
f misplaced and the holder(s)/ purchaser(s) of the said Equity Shares have applied to the Company to issue duplicate

NOTICE

| Aruna Rajgarhia halder of 2000 equity sharas of face value of Bs, 1/~ in HOFC Bank Limited
have lastimisplaced cedificale for tha said 200 equity shares of face walua of Hs. 100- a5 per
delails given hersunder |

5. E. RAILWAY - TENDER

Divisional Rallway Manager {Engg.),
Chakradharpur acting For & On behalf of
The President of India invites E-Tenders

: Share Cerificate(s).Any person wha has a claim in respect of the said Shares should lodge the same with the Company

VICHARE EXPRESS & LOGISTICS PRIVATE LIITED Folio Mo, | (Certificate No. Distinctive No. No.of Shares | | against Open Tender. Manual offers are nct | | 41 js Registered Office at The Galleria, DLF Mayur Vihar, Unit No. 236 & 237, 2nd floor, Mayur Place, Noida Link Road,

T e e e T e HBD434436 00515536 00170251501 - 00170251600 100 el u,i,: rgwi;d 5h;JI-EII:|a|3 ignw; st | | Mayur\VinarPhase | Extn, New Delhi, Delhi, 110091 or its RTAKFin Technologies Ltd Karvy Selenium Tower B, Plot 31-
¥ b : : - 00515537 00170251601 - 00170251700 100 : 32, Gachibowli, Financial District, Nanakramguda, Hyderabad, Telangana, 500032 within 15 days from this date else

Mo. Tender Notice No. & Name of work
are as fnflows: (1) CKP-WEST-23-24-44,

2. | Date of incorporation of Corporate Debtor| December 17, 1996

The rambers of public am hanedy informed that we have made an appication 1o e compan
3. | Authority under which Corporate Debtor | Registrar of Companies, Mumbai A ¥ St ey

[for iszue of the duphcate share cartificate. Any parson wha has objection or has any adversa

the Company will proceed toissue duplicate certificate(s) to the aforesaid applicants without any further intimation.

is incorporated/registered St i | ? it TSR(P) for 29.092 TEM betwean ; Dastinctive Mo,s 3
. ay intimate the company with vakd documeants within 15 days from the date of publication Falio No Mame of Shareholders Mo.of Shares " Certificate No
4, CDoerEtoorrate Identity Number of Corporate | U64120MH1996PTC104537 |t this nalice atits reqistersd offica al HOFC Bank House, Senapati Bapat Marg, Lower Parsl, En_ng.a?unufa;nl-::il‘;qr::i:-n?sr: I.I;L:ﬂ;r 2Ihlz Fram To
5. | Address of Registered Office and Principal] 407408 Kesar Plaza, AVing & Fioor PotNo, 238, R0p4| [ Mumbal - 400013. The commpany will praceed to ssue duplcate certficate for the above referred] [ FPSRIE B0 & o0 =55 aaéa]ha tée{ as | | SRF0109601)  LATE.SARCJ SUNDARKANT 23 2784951 - 2784975 52934
|fice fany)of the Corporate Debtor | Charto Kandval (Wes), Munba, iaharasta- 400057 | -~ |eckt shares % no valid abjecion is lodiged wilh tne company wilin the alaresald perioc)  { £yp . o3 44 on. (2) cKPWEST-23-24- PURANARE 08 3632904 - 3632911 81303
: 5 mia - gk -
6. | Insolvency Commencement Date in March 12, 2024 b il _ ] i e MADHUKAR SUNDARKANT 16 5853430 - 5853445 146876
Address - B, Sth Floor, Flat-1 and 2, 88, Cheistopher Road. Near Vishwakarma, Topsia, Gobinda - Gl e
respect of the Corporate Debtor Khatick Road 5.0, Kolkala, Wesl Eenga.é : ?Eﬂ-ﬁ. ling in conneclion with double stage PUEMDAHE 196 ?Qﬁimmﬁégﬁﬂmgm 1131888

7. Estimated date of closure of Insolvency | September 8, 2024

Resolution Process

8. | Name and registration number of the
Insolvency Professional acting as interim
resolution professional

9. | Address and e-mail of the interim

pumping arrangement with pipe line
arrangerment at Panposh (2nd Call), Tender
Value : ¥ 1,33,53,436.57. EMD : ®
206 800/-, (3) CKP-WEST-23-24-45,
Balance work for Rehabilitation of laterite
sione slab bridges (10 Noa. ) by RCC boxes

Date - 14.03 2024 Thane: Date: 14032024,

Mr. Vishal Ghisulal Jain,
IBBI/IPA-001/IP-P00419/2017-2018/10742
AFA Valid till 31-Dec-2024

D-1902, Palm Beach Residency, Amey CHS Ltd.,

|Head Office : Lokmangal, 1507 Shivajinagar, Pune-411 005, Maharashtra,
Stressed Asset Management Branch : lanmanaal, 47 Floor, 45047

BEFORE THE NATIONAL COMPANY LAW TRIBUNAL, MUMBAI |

resolution professional, as registere ot No. 24-29, Sector-4, Nerul (West), CP(CAA)N253)MB/2023 batween Bondamunda-Jharsuguds station Mumbai Samachar Mang, Fort, Mumbai-400 001m Tel. Ne. ; (0221 2263 0885

solution prof | tered Plot No. 24-29, Sector-4, Nerul (West (CAA){253)M 3 Mumbsi Samachar M Mumbai-400 001.m Tel. No. : (022) 2263 0885 |

with the Board 'E‘aV',l'\./'lﬂn;]b?'v Mahls:\rashtra-40Q706 Connected with under the juriadiction of ADEN!harsuguda. |/ 2265 2354, m Email : om1447@mahabank coin / benor44?@mahabank coin|
(N%aé;%m%s and email i) C.A.(CAA)(114)MBI2022 Tender Value : ¥ 11,94,05,281.23. EMD : SALE NOTICE FOR SALE OF IMMOVABLE PROPERTIES

T 747,000/~ [4) CKP-WEST-23-24-48.
Throwgh Balkast Renewal for 43478 TEM
under the jurisdiciion of Sr. DEMNWesCKR.
Tender Value : ¥ 253 47 53389 EMD : ¥
2,768,700, Cost of Tander form & < 0 far
all, Date of opening : 08.04 2024 for all.
The tender can be viewed al Website
hitp:ffwwew.ireps.gov.in The tendarar!

E-Auction Sale Nofice for Sale of Immovable Assets under the Securitization and Reconstruclion of Financial Assets and
Enforcement of Security Imlerest Act, 2002 read with provision to Rule B (B) of the Security Interest (Enlorcement) Rules, 2002,
HOTICE is hereby gheen 1o the Public in General and in particular to the Borrower(s) and Guaranton(s) that the below Described immovable praperties
martpaged [/ chargad to tha Bank of Maharashtra the Physical possession of which have besn takan by the Autharized Officer of Bank of
Maharashira, will be s0ld on “AS 15 WHERE 15°, “AS 15 WHAT 15", and “WHATEVER THERE 18" basts In e-auction on 18.04.2024 betwesn
11.00 &, m. o 2.00 p, m. for recovary af the amourd due ta the Bank of Maharashtra from the Barrowars fnd Guaranfors, as mentsonad inihsa fablg,
Detaits of Borrowers and Guasantors, amauat due, Shoet Description of the immevabée property’ies and encumbrances known thereon, Possession
type, roserve price and 2armast money deposit & incrament ara also given a5

clo. Resolve-IPE Private Limited, in the matter of the Companies Act, 2013,

Office No. V-3073, Akshar Business Park, AND

Sector-25, Vashi, Navi Mumbai-400705 I the matier of Sections 230 1o 232 of tha Companias Ast. 2013 and ofher applicable
Email: vichare@resolvegroup.co.in provisions of he Companias Act, 2013

March 26, 2024 AND

None as per available information

10.| Address and e-mail to be used for
correspondence with the Interim
Resolution Professional

111 Last date for submission of claims

12.| Classes of creditors, if any, under clause (b)
of sub section (6A) of section 21, ascertained
by the Interim Resolution Professional

In the matter of Scheme of Merger by Abscrption between Nowonext Private Limited (First
Transferar Company) and Nexinowo Private Limiled (Second Transferor Company) with

T . Supreme Morwovens Private Limited (Transferee Company) and their respective shareholders bidders must have Class-ll Digital Signature Shart Deszription of the
13! Name of Insolvency Professionals identiied Not Applicable Kowonexd Private Limfied Cerlificate & must be registered under on i Saws il Barvwrer i St Asooni Dun s | immenaibls Properiy / s wih lml'll;:'r::.fhmwm
to act as Authorized Representative of Creditors is & Privalz Limited Company incorporated IREPS Portal. Only registered tenderer nowa encumbrances rement {Rs. in Laih)

in a class (Three names for each class)
14 (a) Relevant Forms and
(b) Details of Authorized Representatives https://ibbi.gov.in/en/home/downloads
are available at: Physical Address: As in Sr. No. 10 above
Notice is hereby given that the National Company Law Tribunal has ordered the commencement
of a corporate insolvency resolution process of Vichare Express & Logistics Private Limited.
The creditors of Vichare Express & Logistics Private Limited, are hereby called upon to submit

bidder can parbcipate on e-tendaring. All
ralevant paper must be uploaded at the
Lz &1 participating in e-tendering. Mot :
e-Tender Forms shall be issuad frea of cost
to all tenderers. (Authority-Riy, Bd.'s letter
Mo, 2020 CE-IICT/3E!GCC/Policy dtd.

under Companies Act. 2013 having is
Registered Office situated 2t 8th Floar,
Road Mo, 16th, Plot Mo, 110, Near
Chembur Gymkhana, Chembar,
Mumbal 400071, Maharashira, India
CIN: U7 4 110MHA020PTC 341626

1. M/s. Kraft Impex = Industrial Land and Building
constrected on Grampanchayay! House Mo, 113348, Mot
Mo, 7,5 No, 17495, Village - Asangaon, Tal. Shahapor, Dist
Thane-421 601.

Partners & Guarantors

2. Rawindra Hastimal Jalm » Flal Mo 403, Anant Apartment,

A that Part and parcel of|[RP: 2 1,88,60,000)-
Industrial land & budding {Rs. One Crore Eighty Eight
T 8.29.50470.80/ Eqﬂgﬂﬁgﬂhwl Enuse Lakh Shaty Thousand Only)
lus interest and | 2B situated an

: SHo17/5, Pt Mo,

1 i
Eﬂﬁgﬁz; “&3 admeasuring - 1000 Sq.

Web link:

EMD: * 18,06,000/-
(Rs. Eighteen Lakh Eight

et |

... First Pabtioner Company
Firsl Transleror Company

—

their claims with proof on or before 26.03.2024 to the Interim Resolution Professional at the Nextnowo Private Limited is a 16:07.2020) FERA Sarpadtay Hogis: Mulid: (V) Musmitai-4(0C 080 recavery, if any r::r:"b::lf m]-zu Bts;f;ﬁu:!u: S Thunus:a{n[l )
address mentioned againstentry No. 10. Private Limsted Company incorparated 3. Rajeev Parmesh Yaday « A-1107, A2 A, VRIS, el o I ,
> . N . , under tha Companias Aet. 2013 havi LBS Marg, Opp. to Jain Temple, Bhandep (W), Mumbai- Oist. Thane-421 607 owned |BIA : T 1,00,000/-
The financial creditors shall submit their claims with proof by electronic means only. All other ; P 2 g il by Mr. Rajiv Parmesh Yaday
creditors may submit the claims with proofin person, by post or by electronic means. its Registerad Office siluated a1 Sth eleiile] 2. {Rz: Ons Lokh Only)
Afinancial creditor belonging to a class,as listed against the entry No. 12, shall indicate its choic Floor, 110, 18th Road, Chembur, : F{}r 51, No.| Particulars Date & Time
of authorised representative from among the three insolvency professionals listed against ent Mumbai 400071, Maharashira, India . Second Patifioner Company! Date and time of E-Aection 18.4.2024, between 11,00 . m. and 2.00 p. m
No.13to act as authorised representative of the class [specify class] in Form CA. CIN; UT4110MHZ021PTCITI613 Second Transferar Company o : 1 rith unliited axtendian of 18 mimilas Eagh©
Submission of false or misleading proofs of claim shall attract penalties. Sd/- ﬁﬁﬁmﬂﬂ:ﬂﬁﬁ:ﬂﬂﬁ;ﬁﬂed Ad VEH]SIHE 1M 2 |Last ﬂi:tﬂ of Submission of Bid with EMD Bafare commmencernent of E-auction (As per MSTC Rules)
Date: 14.03.2024 Vishal Ghisulal Jain undar the Companies AcL, 1856 having its d  [|inspecticn Date & Tima 08042024 bebween 01,00 p. m. o 03.00 p. m,
Place: Mumbai Interim Resolution Professional Registared Ofice siuated at Plot Mo TE NDEH PAG E S «Contact Persans
In the matter of Vichare Express & Logistics Private Limived 110, 101 Floor, 16th Rogd, Chembis M. Santosh Kajade - W No. 5766024833; Sapna Tekwani : M. No. 3898499411 Mr. Ritesh Rasjan 8956197944; Mr. Anup Kumar Singh 7084150011,
Regn. No. IBBI/IPA-001/IP-P00419/2017-18/10742 Mumbai 400071, Maharashira, India Third Petiioner Company! Bank has Physical Possession I.~_'-'ilh Wi knnw_n encumbrance, However, dues / charges / AEUMBrances, i any, due o the r&sueﬂij-'u
AFA Valid Upto. 31-Dec-2024] | CHN: UT4110MH1981PTCO25148 Transferae Company CU“[&U[ praperty, shall be borne by the bidder. E-auction shall be conducted through the MSTC E-Bikray. Bidders have to log in on the website
Communication Address/Email: Office No. V-3073, NOTICE OF HEARING OF PETITION - hitps://www.msicecommerce.com/auctionhome/ibapi/index.jsp. In this regard, the Bidders may please ragister on MSTC welt i
Akshar Business Park, Sector-25, Vashi, Navi Mumbai-400705; vichare@resolvegroup.co.in The Petition under Sections 230 to 232 of the Companies Act, 2013 for sanctioning of the Scheme advance to avoid last minute ansety / rush. ;
Registered AddreSS/Emag]g}jjg?ghzgfnsggfﬁfﬁi?j%ﬁsﬁwg\,miﬁg}: of Merger by Absorplion bebwesn Mowonaexd Private Limited (Firsl Transferor Comgany) and JITENDRA PATIL For qgrz"?[jsll'}rg: E,"'" G??ﬁ'"ws of the sale, please rafer tn the link “hitps://www.bankotmaharashira.in/properties_for_sale.asp
Maharashtra 400706; vishal@resolvegroup.coin] (Mextnows Privata Limited {Second Transferor Company) with Supreme Nonwavens Private ) L
d | Limited (Transferee Company) and their respechve sharahoidars was presented by the Paeliioner M -}bll ND ' % . - -
Companies on 05-09-2023 and was admittad by the Horble Tribunal vide order dated 04-03- OOLIC T Date : 13.03.2024 Chief Manager & Authorized Dfficer,
2024, The said Pefition is fixed for hearing and final disposal before the Hon'bie Tribunal on Place : Mumbal SAM BRANCH, Bank of Manarashira
E RE Morday, 08-04-2024, 9029[} | EU ] 5
dny person desifing of supportng or oppozsng the Pelitan shoukd send 1o the Pelitiorer
Companies' advocale at fhe address mentioned below, 2 nolice of hisher intenlion, signed by . " M . RUTICE OF JALE U8 SSSR1N {I'ITHEEJE IEIITI g;:-?usuliIM”Eu
humheés or histhar advacabes, with hisfer nama and address 5o as 1o reach the Peliboner Ldnd]lnﬁ i ﬂ'. i e Uindt Mo. 15. Cama Industrial Estate.
Companies' advocale and fhe Mabional Company Law Tribunal, Mumbai Bench at 41h Floor, g5k, Mumbai - 40007.3)
MTML Exchange Building, G. D. Samani Marg, Mear G O Somani International Schaol, Cuffe 6?44”’} 15 .
Farade, Mumbai - 400035, noi kater than two days before the date fixed far hearing of the Petition, e Tower B, 10th Fhoor,

Where he / she saeks 1o oppose the Peblion, grounds of opposition or @ copy of histher affidavit
shall be fumished with such notice. & copy of the Petition will be furnished by the Pefitioner

Email ID; ip.coxandki

E-Auction for Sale of Assels of Gox & Kings Limited

o ’ = Companies' ady &0 an n iring th h Tiem of ibad !
~"’- Mumbal Pﬂrt Authnrity mzr;ap?ﬂ:és R R a aN FORM B Date and Ti:g‘:l!.l:lrn::]h:?:'mﬂrﬂ 2024 g::?ﬁﬂil:hdm PM
| E:E - RECRUITMENT OF GRADUATE, TECHNICIANS Ajit Singh Tawar & Co, Advocates PUBLIC ANNOUNCEMENT {With unlimited extension of § minutes each)

[Reguiation 12 of the insodency and Bankrupicy Board of Mndia
(Liguidation Propess) Regwlations, 2016

FOR THE ATTENTION OF THE STAKEHOLDERS OF

Office Mo, 3097306, Regent Chamber,
Above Status Restavrant, Jamnalal Bagaj Marg,
Mariman Poirt, Mumbal = 200 021,

Motice for salg of Assets of M/s. Cox & Kings Limited -ln Liguidation {“Company") by the
Liguidatar appainted by the Han'bia Natianal Company Law Tribunal, Mumbai Bench side ardar dated
1iGth Decermber 2027, The sale of Assets will be dons by the Liquidataran E-fuction Platform on the
portal {hitps wan tductions.co.in) of Ms Linkstar Inosys Private Limsed.

Lot | Deseriplion of Assels Reserve Price in | Earmest Momey Deposit

%7 AND TRADE APPRENTICES FOR THE YEAR 2024-25,

UNDER THE APPRENTICES ACT, 1961
Applications in the prescribed form are invited for the recruitment of -

Date; 14.03.2024
Place: Mumbai

AWATE ENGINEERING PRIVATE LIMITED

(i} Graduate Apprentice (Mechanical and Electrical) Srho| PARTICULARS _  DETALS _ _ | INR (Assets for Saled | (EMD) in INR
(ii) Technician Apprentice (Mechanical and Electrical) and FORM G 1. | Name of Corparate Debior | Avate Enpinesring Prvate Limsted 1. | Sale of s Gox & Kings Limited - | ; | Ba 2167 La
: I : Debtor Ine] L-OnCEm
Details and application forms are available on MbPA website "3, [ Authority under which Corporate | oG - Pune 2. | Sale of Income Tax Aefund of M | '
www.mumbaiport.gov.in from 15/03/2024 to 15/04/2024. Last RAJESH ESTATES AND NIRMAN PRIVATE LIMITED Db i intimornsted fegisiond | Cen & Kingss Limitad for AY 2020-21 | R8. 11.88 troes Nk o840 Lat
Date of Submission of Duly filled in Application Forms is 15/04/2024 REAL ESTATE DEVELOPER AT THANE AND MUMBAI, MAHARASHTRA | b4 cormoais bt i Corio | B a00aPreia5758 35 an il st o
up to 5.00 pm. Corrigendum, if any, will be available only on MbPA (Under sub-requlation {1) of requlation 36A of the insolvency and Bankruptcy Board Liability Identification Mo, of e ——— N
website, of India (Insolvency Resolution Process for Corporate Persons) Requlations, 2016) - E"?‘i’"‘? r”t'*'r;:”.’ T — | Mames of Ms Cow & Kings Limited | F15-12.34 crores Rs. 24.68 Lacs
= fRES O X TEgIstene e an . i H An@Engaon - | ED'EE[-‘I“'J&' 458 5ef l:lf-':'ISSE'IE
MbFA-25-2024 Chief Mechanical Engineer ReLEVANT PARTICULARS principal office (If any] of corparate. | Tal. Sharr, Pune - 412210 4. | Sale of each of the Paintings & = | ape I Rs.6.65 Lac
' i i : e R | Artefacts of M's Cox & Kings | Fi5. 5657 Lacs 5.6.65 Lacs
1 “ ?, 1. |Name of the corporate debtor along with Ft_aje_sthstates and Nirman Private B, | Date of closwne of Insohency D703/ 2024 Lirmited a5 an individual Asset on F[::a_ggreuim Reserve (Agaregate EMD)
N VO RELEH Limite MLt MR | NN siandzione basts. il
"3': & CIN: UZBS91MH1996FTC099089 7. | Liguidation commencement date | D5/03/2024 {Order received by Liguidater The safe of Assats is grouped in 4 (four) Lofs and the Egibe Bidders may Bid for each indhwdual lot
-.':"g' — FAMN: RARCRTS0G4 of Corporate Debior | on 12,03 2024) oF for muhpde jobs, Adatanally i casa of Lof Mo, 4 of WIS & Arteracrs, the Elgiie Bitioers
BN R AR A 2. | Address of the registered office 139, Nagindas Master Road, 2nd Floor B | Name arid Regwation furber of |- Famarir H Mot T TR LT A L S o LA

Terms and Cordétion of the E-Auciion are as under;

1. E-fuction will be conducted on “AS 18 WHERE 12", “AS 18 WHAT |5" AND “WHATEVER THERE
18" bagis. As such sale of the Assets of the Company is without any recourse o any kind o
warranties and indemnites and is being conductad through approved E-Auction Service Prowider
W'z Linkstar Infosys Private Limited,
The complete E-Auction Process Document containing overview of the Assets af the Compary
along with Eligibility Documents and other supporting documents 1o be submitted by the Bidders
inchuding Gereral Terms and Condiions of the E-Suction Process and the technecal procedure for
submission of Bids are available on website of the Company (RUIps:. ‘www,
coxandkings comiliquidation-process] and e owebsie ol the E-Awclion Service Prowider
4. The Quaitied Bidders wdl be idendilied by the Liguidalor and anly the Cualilied Bidders can
parlticipala m E-Buclion Process an the E-Auction Flalform (hilps:Swweweapchions.ca.in) alier
payment of Earnest Money Dapas® (EMD). The E-Auction Sarvice Provides (M/'s Linkstar Infasys
Private Limitad] will provide User [0 and Password by emmail to the Quaified Bidders oo registration
at the E-Auction Platfarm,

4. The Qualtified Bidders, prior o submittng their Bid, should maka their indapandand inguirsas

the liguidator | Reglstration mo.:
IBELIPADOL/ IP-RO0S15, 2017 -18, 108916
| . | APAvaiid t8 31/10/2028
Adichrass and E-mail of the Liguidator, | Fial Mo, 1002, 101th Flaor, "G Wing,
% regsiered with the Bogd | Prathamesh Darshan. Ghatkopar East, Opp.
| Ra#way Station, Mumbal - 400075 2
E-mall: fhrmunct@gmall.com
| Gth Fioor, Labhade Prestige, Off Karve Road,
| Deccan Gymbkhana, Pune 411004,
E-maill; EquidationawabEBgmed com
| Cell; T37TREEDID2
13047, 2024

Kalam Memorial
High School

ISE WITH EDUCATION

Seksaria Chambers, Fort, Mumbai - 400 023.
Corporate Office:

ki & House, Off Andheri Kurla Road, MIDC
Cross Read B, 1 B Nagar Junction, Andheri
{E), Mumbai - 400 059.

Not available

Mumbai and Thane in Maharashtra. The
Company has two partially completed real
estate projects one in Thane and one in .
Bhandup, It has a few other assets/ projects | || 11. | Last date for subrission of clairmes

in Mumbai. Motice is hereby given that the Hon'tée Mational Company Law Tribunal, BMumbai Bench has
ardered the commencement of bguidation of the Awate Engineering Private Limited on

F“fm'_dm"* can be sought from the B | | o5 103 72024, Copy of the orer received by Liquidator on 12/03/ 2024,

1}} E'En':l'ng an email on The stakehotdars of Awate Engineering Private Limited ara haraby called upon to submit a

(==

§I ES

Applications are invited for four clear vacancies for
the post of

SHIKSHAN SEVAKS

from HSC, D.Ed candidates to teach all subjects in
Primary Aided School (English Medium).Preferred
TET/CTET passed candidates with MS-CIT.

There will be a walk-in Interview on 15.03.2024

3. |URL of website

4. | Details of place where majority of fixed
assets are located

10, | Address and E-mail 1o be used
for comaspondence with the
Liguidaror

b 10 43 cirp.renpl@gmail.com and proof of their claims, on or bafore 13,/04,/2024, to the liguidator at the address mentioned fﬂﬁ!l'c’lﬂtigﬂﬂl'-& ':?:ID-;RD_-?-’IY. J‘-Sﬁﬂﬁﬁﬁhimﬁ al'll:cli;jlai_lﬂbigﬁs. C_ﬂmﬂrﬁrfiﬂl_g;ﬂit;:mﬂc ial Euﬂmgrr_:rﬁmﬁ.
E,'L'ween a.m. an m at diiv esaiasinahico.com against iterm 10, IIIETB_ Ml an lel‘:EFlaﬂI;_EE IIi:lf!]E'-S, an Br WMBCUITING Ardd IRCIGENEAI QUSINESS CASES, T 3,
P yeshdusalgsing The financial crediors shall submit thedr proof of claims by alectronic means anly, Al other at their own expense and satisfy themselves.

SIES Dr. APJ Abdul Kalam Memorial Primary Schoaol,
Rifle Range, Ghatkopar (W) Mumbai 400086.

St. Francis Institute of Technology

(Engineering College)
Mount Poinsur, Borivli (West), Mumbai - 400 103.
Website: sfit.ac.in [ Tel: 9167370622 / 9167370632 | 9167370637
(Approved by AICTE, Permanently Affiliated to University of Mumbai,
NAAC A+, All eligible UG courses NBA Accredited, & 150 Certified)

(A Religious Minority Institution)

APPLICATIONS ARE INVITED FOR THE FOLLOWING
POSTS FROM THE ACADEMIC YEAR 2024-2025

5. | Installed capacity of main products/ Naot Applicable

LOMViCES

6. |Quantity and value of main products/
services sold in last financial year

Naot Applicable

0n the date of CIRP Commencement - 37
From April 1, 2023 - Nil

7. | Number of employees/ warkmen

The details can be sought from the RP by
sending an email on
cirp.renpl@gmail.com and
divyeshdesai@singhico.com

List of Claims available at

https://ibbi.gov.in/en/claims/front-
claim-details/15582

8. | Further details including last available
financial statements (with schedules) of
two years, lists of creditors are available
at URL:

slakehokders may subimil the prooT of claires i person, by post or by @lectranic means.
Submission of false or misleading proofs of claim shall attract penaltics,

in casa a stakahaolder does not submit its claims during the liquidation procees, the claims
submitted by such a stakehokder, and duly colated by the interim resolution professionsl or
resolution professional, as the case may be, during the corporate insolency resolution
prncass wnder the Insalvency and Bankrupicy Boarnd of India (Insolvency Resalution Process
for Corporate Persans] Repulations, 2018, shall be deemed to be submitted under section
38 of Insolvency and Bankruptcy Code, 2016,

Date: 14,/03/2024
Place: Mumbai

Fanandra H Munot

Liguldator

In the matter of Awate Engineering Private Limited
1BE1IPA-GOLP-FO0S15/ 204T-18/ 10916

9. |Eligibility for resafution applicants under

The detailed invitation for expression of
section 25(2)(h) of the Code is available

interest which shall include the eligibility

« Resarvation for wornen will be as per University Circular No. BCCMET4/1998 did.
10th March, 1998. 4% reservation shall be for the persons with disability as per
University Circular No. Special CellICC/2019-20/05 did. 05th July, 2019.

» Candidates having knowledge of Marathi will be preferred

* The Educstional Qualification, Expenence & pay-scale for the posi of Professor,
Aszsociate Professor & Assistant Professor are as prescribed by the Undversity of
Mumbai, AICTE and DTE from time to tme. Please refer University Circular No
i | fafEmre ¢ a4 [ 303307y RBAiE 1, WEaEH 3030 for
qualifications and expenence at the time of intérview and for equivalence in the subject
pleasa refer University Circular Mo, Concolilsit 7-18 did. 14thAugust 2017,

» Candidatas applying for higher post should have their lower post approved by tha
Affiliating Universily. Appécants who ars already employed must send their application
through proper channel. Applicants are required fo account for breaks, if any, in their
academic career. The delails of the qualification, pay scale & allowance are avadable
on the website www.sfit.ac.in.

» Applications with full details should seach the DIRECTOR, ST, FRANCIS INSTITUTE
OF TECHNOLOGY, at the above address, (BY POST | HAND DELIVERY) within 15
days from the date of publication. This is University approved advertisement. Sdl-

Director

UN-AIDED - at URL: far resolution applicants under section
Sr. No.of| Posts 25(2}(h) of the Code can be sought from
Nao. Cadre Dept. / Subject Posis | Reserved for t[w RP by sending an email an
Computer Engineering 01 | 01-OPEN cirp.renpl@gmail.com and
1 | Professor |Elecirical Engingering 01 | 01-OPEN divyeshdesaigsinghicn.com
Mechanical EI'IQiI'IE-'Ef'iI'Ig 01 04-0PEN 10| Last date for ﬂ:"‘l.".‘?ipT of PHFI!'E'SEEBR of March H'.- 2024
interest
imeer &4 -
::::mp.utelrEEngllﬂEEIﬂrﬂ 2 2 o EEE: 11.| Date of issue of provisional list of April 08, 2024
5 | Associate E':t”cgl naresnng U 02- prospective resolution applicants
Professor | Informalion Technology L 12.| Last date for submission of objections to. | April 13, 2024
Mechanical Engineering 02 02-0PEN provisional list
Computer Enginaering 04 | 04-0PEN 13.| Date of issue of final list of prospective | April 23, 2024
Electronics & Telecommunication Engg.| 02 | 02-OPEN resolution applicants
Information Technology 02 | 02-OPEN 14.| Date of issue of information April 28, 2024
T : : e T memarandurn, evaluation matrix and
| Engineeqng Mechla nics & Drawing 03 03-0PEN request for resolution plans to prospective
: Assistant | Engineering Physics 02 02-0PEN resolution applicants
Professor | profassional Communication Ethics 0 019-0PEN 15.| Last date for submission of resolution May 28, 2024
(Communication Skills) plans
Basic Electrical & Electronics 03 03-0PEN 16.| Process email id to submit Expression of | cirp.renpl@gmail.com
Computer Programming | SPA 04 | 04-OPEN nGerst
Engineering Mathematics 07 02-0PEN Note: 1. Committee of Creditors (CoC) of Rajesh Estates and Nirman Private Limited
o (RENPL) has decided to re-issue Form G, in 5th CoC meeting to allow submission of EQI
' ;';:tat'”"e posts are open to all, however candidates from any category apply forthe | | | g procnective Resolution Applicants (PRAs) for submission of EOI for each Real Estate

Project or growp of Projects of RENPL in compliance with amendment dated February
15, 2024 to CIRP Regulations. Cal has also decided that EOls recaived from PRAS, in
respanse to Form G isseed on January 23, 2024 and forming part of pravisional list of
PRAs need not submit EO and they will be automatically considered as part of provisional
list of PRAs issued in response ta this Form G,

Note : 2. The above mentioned timelines are subject to the approval of an application
filed for exclusion of 245 days with Hon'ble National Company Law Tribunal and extension
application to be filled by the resolution professional after taking CoC approval.

Date : March 14, 2024 Sd/-
Place : Mumbai For Rajesh Estates and Nirman Private Limited
Divyesh Desai
Resolution Professional
Reg. No.: BBI/IPA-001/1P-PO0169/2017-2018/10338
Registered Address:
B2 - 402, Marathon Innava, 4th Floor,
Off Ganpatrao Kadam Marg,
Lower Parel, Murmbai City,
Maharashira - 400013,

JMJ FINTECH LIMITED
CIN : Lo110ZTZ19682PLC029253
REG OFFICE : Shop No. 3, st Floor, Adhi Vinayaga Complex, No. 3, Bus Stand
Gopalsamy Temple Strest, Coimbatore, Coimbatore Noeth, Tamd Nadu, India, 641008
MAIL ; investonfjmifintechitd. com
WEBSITE : www, jmjfintechitd.com

NOTICE = hereby given thal ;

1. The Exira Ordinary Ganeral Meating (EQGM) of the members of JAMJ FINTECH LIMITED,
will be held on Thursday, 0dh day of Aprl, 2024 at 11.30 am throwgh video conference
or any other audic=visual means to transact the businesses that iz mentioned in the
Matice of the Meeling

2. The Company is io provice all its members the faciity fo exanciss ther voles through electronic
waling tacilily in assecialion with Central Depostiory Sence Limibed (COSL). Members hoiding
shares as on cui-off date of Thursday, 28ih March 2024 may casi their vote elecironically.
Members are informed thal ;

(&) In compiance with the sbove circwtars and owing o the difficuflies involved in dispaiching
tha physical copies, kindly note that electronic copies of the Notice of the EGM will
be sant to &ll the Members whoss email addresses are ragistered with the Company
Deposiiory Parficipand|s) withan the prescribead timeline. The nofice of the EGM will alzo
be made available on the Company’s website, &l www jmifintechitd.com, Stack Exchargs
webziles and on the depositories” wehbsite. These documents can also be downloaded
fram www jmjfintachiid.com as wall as on the website of Bombay Stock Exchange,

ib) The businesses as sel forh m the Motice of EGM may be fransacted theough e-voling.

ic] Voting throwgh eectronic mode shall commence on Monday, 0951 Apil 2024 at 08:00 AM.
(15T) and ends on Wednesday, 03rd April 2024 at 05:00 P.M

1di Voting through efecironic made shall not be allowad bevond 5.00 pm on {3rd April 2024,

(&) & copy of notice i available on the websile of the Campany al wasw mifintechitd com and
al=o on the websibe of COGL a1 wwa evotingindia.com

if} Mernbers may refer the instruction an e-voling contained in the Nalice or refer the Fraguently
asked quastions (FAQ) and user manual on the e-vofing website of COSL for clanfication
in regard to alectron; vating.

(g In case of any quenas regarding the process and manner of electronic vabing, members
may refer to COSL through email at helpdesk. evotingi@cdslindia.com or ta the
share transfer agent of the Compary 21 MWis. M's, Purva Sharegisiry (India) Private Limited,

thiAny person who acquires shares of the Company bacomes a member of the Company
aftar the dispalch of the Notice of the EGM and holds shares as on the cut-off date may
chtam the kg 1D and password by sendng a reques! &t helpdesk evolingiicdskngs, com,
However, if a person is already registenad with COSL for e-wading, then the existing user
D and password can be used for casting vole;

1i) The members who hawe cast their woles by remote a-vofing peior fo the EGM may alzo
attardd he EGM bul shall nol be enlitfed to cagl their vobad agan.

ij) The comgany has appoirted Ms. Lakshmi Subramanizn, Senior Parines, Mis Lakshmmi
Subrarnanian & Associates, Practising Compary Secretaries, having ofiice at “Murugasa
Maicker Complex, Mo, 81, Greams Road, Chenna-600006 &s the scrubnizer to scrufinize
the a-woting process and poll at EGM in a fair and transparant mannear,

{K) The results of e-vating will be announced by the Company on its websibe and a%o to the

sinck exchange.
By Order of the Board
For JMJ FINTECH LTD
Sdi-
Mir. Joju Madathumpady Johny
Date : 14.03.2024 Managing Director
Place : Coimbatore DIN : 02712125

3. The Successhul Bioder shall be respansible for the applcable stamp dutees, legal costs, ransier
charges and fees, GST arany other taxes related to the sake of Assets under this E-Auction and for
compieting the documentation and cataining the permissions reating to the sale of Assets of the
Company and sale of Company as a going concern.

6. The sale shall be subject to provisions of Insolvency and Bankruptcy Code, 2016 and related
regulations, For the sake of Company a5 a geing concem, the Liguidatos’ Successiul Bidder woukd
b mandaborily required io approach 1o Hon'ble NCLT, Murmbal Bench or suilable orders in
accordance wilh the E-Auclion Process Documant.

7. The Ligudator has e absolue right to accept ar rejecl or modify amy of a8 e Bids or
adjourn/postponecancel the E-Awclion at army stage willoul assigning any reasan fereal.

Ashutosh Agarwala, Liquidator Place: Mumbai

On behatf of Cox & Kings Limited Date: 14" March, 2024
IBBI Registration Mo.; 1BBLAPA-001AP-POTT23/ 200 8-2019,11501

IBBI Registered (41, D-10035, Ashek Towers, Dr, 5. 5, Aae Road,

Parel, Mumbal City, Mzharashira - 400012,

FORM NO. CAA 2

[Pursuant to Section 230(3) of Companies Act, 2013 and Rule 6 and 7 of the
Companies (Compromises, Arrangements and Amalgamation) Rules, 2016]

IN THE NATIONAL COMPANY LAW TRIBUNAL AT MUMBAI BENCH
COMPANY SCHEME APPLICATION
C.A. (CAA)/279(MB)/2023
In the matter of the Companies Act, 2013
And

In the matter of Sections 230 to 232 of the Companies Act, 2013 and other
applicable provisions of the Companies Act, 2013;

And

In the matter of Scheme of Merger by Absorption of Antony Infrastructure and
Waste Management Services Private Limited (First Transferor Company/ First
Applicant Company) and KL EnviTech Private Limited (Second Transferor
Company/ Second Applicant Company) with AG Enviro Infra Projects Private
Limited (Transferee Company/ Third Applicant Company) and their respective
Shareholders and Creditors.

AG Enviro Infra Projects Private Limited Transferee Company/
CIN: U90001MH2004PTC150156.... Third Applicant Company

Advertisement of Notice Convening Meeting of the Unsecured Creditors of
Third Applicant Company as per the Order of National Company Law
Tribunal, Mumbai Bench (NCLT)

Notice is hereby given that by an order dated 22" Day of February, 2024 in
Company Scheme Application No. 279 of 2023 (“NCLT Order”) the Mumbai Bench
of the Hon’ble National Company Law Tribunal (“NCLT”) has directed that 4
meeting of an Unsecured Creditors of the Transferee Company, be convened and
held for the purpose of considering and if thought fit, approving with or without
modification, the Scheme of Merger by Absorption of Antony Infrastructure and
Waste Management Services Private Limited (First Transferor Company) and KL
EnviTech Private Limited (Second Transferor Company) with AG Enviro Infra
Projects Private Limited (Transferee Company) and their respective Shareholders
and Creditors (“Scheme of Merger by Absorption”) for merger of the Transferoy
Companies with the Transferee Company under the provisions of section 230 to
232 and any other applicable provisions of the Companies Act, 2013.

In pursuance of the said NCLT order and as directed therein, Meeting of
Unsecured Creditors of the Transferee Company will be held on Monday, 15" Day
of April, 2024 at 12 o’clock in the noon at Hotel Satkar Residency, Pokharan
Road Number 1, J K Gram, Thane West - 400606, Maharashtra, India, you are]
therefore requested to attend the Meeting.

The Third Applicant Company has dispatched the Notices of Meeting, Explanatory
Statement and Proxy forms along with all annexures to Unsecured Creditors)
Copies of this Notice which include Scheme of Merger by Absorption and of the
Statement under Section 230 of the Companies Act, 2013 can be obtained free of
charge from the Registered Office of the Transferee Company. An Unsecured
Creditor entitled to attend and vote at the meeting is entitled to appoint a proxy to
attend and vote instead of himself and such proxy need not be an Unsecured
Creditor of the Company. Proxies in order to be effective must be received by the
company not less than 48 hours before the meeting.

The Hon’ble NCLT has appointed Ms. Anita Rajan, as the Chairperson of the said
meeting and Mr. Omkar Dindorkar, Practicing Company Secretaries, Partner in
M/s. MMJB and Associates LLP, as the Scrutinizer of the said meeting.

The queries or clarifications or any documents required in connection with the
proposed scheme, shall be emailed to merger@antonywaste.in or contacted af
022- 3544 9555. Sd/-

Ms. Anita Rajan

Chairperson Appointed for the
Meeting of Third Applicant Company

Dated this 14"day of March, 2024
Place: Thane

fi-nﬂnci“. ep. .in
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